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CENTRAL ADINIST•RTVE TRI8UNL 
- 	 CLCUTT BENCH 

No. 1.,297:Of 1996 
0.,284 of 1996 
(O...151 of 1991) 

Dat8 of Order : 4.10,196 

Present ; Hon'ble 	.Justice A.K.Chatteriee 	ice—Chairman. 

- 	Hon t hie Mr.11!-5.[`bkherjeeP Administrative Meer. 

TRIT RANJAN QAS 

Is; 	 - 

UNION OF INDIA &, ORS. 

S 

.K.Bandopadhyay is  present for the app1iat and 	..KOutta 

on bcha].f of the respondents, 

2. 	}ieaing the ld.cc*jnsel for both the partie5, i1..297 of 1995 is  

aflowed, The proforma respondents be added as respondents 2(4) 

and 2(5) in U..284ot 1996.,  This 9pplicant shall forthwith serve 

copies of the applicatjo alonjwj.thtie anne,,res on themt  if not 
alruy served. The O.A. is 1xed for heaing regading admission on 

6.12.1995, Reply by the added 'respondents be filed at least a week 

before th o nt date, 

this day b comri,jnicatd to the added 
3. 	Copy of the order passed  

respondents by the applicant. 

4 0 	M plain copy of this order be handed to ld.counsel for both the 

p8rties, 	- • 	
.• 

5. 	M.A.297 of 19.96  stand d ispo s ad or, 	- 

Pd miii lstratl\Je Piemb e r nan 	4 


